,mﬂd{hy ‘the Nmoml ‘Miuem D,w!upb
L ment prarauon Limited, a public .sector
© .congern. As the expension. of Kiriburu is
LT Sti“mﬂmmp!e e, iron ore fines: required
.~ for: Bokaro Steel Plant are ‘now being
- procuned from other sources. - No difficulty
" - is envisaged in ensuring adequate supply of
- ”h‘onore from Kiriburu at prices fair to
*bth NMDC and BSL. Manganese ore is
" - now being purchased from the Minerals and
- "Metals ~Trading Corporation Limited.

~ Bokaro Steel Limited has recently acquired:
mininglease of certain arens for raising.

* mangsgese ore’ and these may - ultimately
bmme themdun sonrces af the ore.

E-ployeu sma lnnmm Howmls
m smu nmu\ MANJHI will

the Minister of LABOUR -AND REHABI-
L!‘!‘Aﬂmvt be pieased to state

(a) how mmy Eraployees State Insura-:

'nceHmpnals_uc now funcnonina in the
oountry,l _ :

- . {b) the tolul bed strength of these
hospihls; ‘and

‘ m the phm 10 ‘open’ new howpiuls in
the Mxt lhree yenu ? ‘

THE MINISTER OF LABOUR AND
RBHABMTA’HON (SHRIR.K. KHADIL~
KAR) " The Employces State Insurance

,. M pmcnt 47 Employees Smc
mm Hospitals are functiening n the
ry. .

n-) 3~' .

-(b) W‘tml bed smnﬂth of 47 Elnplu- =

ml&!nunmﬂmpmu na,m

‘M "ﬂe W State 1,, St b b,

wuammmmwm

Bwalom sme lmuam Mlt,”
" Anmexes and . Dispenumh lhc m !w

; Cmpduﬂm Im furnished the - followiu

years, _

2450, - KUMARE KAMI A KUMARI ©
will the Minister of  LABOUR  AND  RE-
HABILITATION be piewd to state :

(&) whether. !ndnslml untest is growina
in Bihar at a very high speed  due to exploi-
tation of workers by the 20 bng business
houscs;

(b) whether Government are going to
appoint a Committee of Members of Parlia-
ment to look into the affairs of the 20
big busiress houses; and

() if so, the time by which it is propo-
sed to be appointed ?

THE MINISTER OF LABOUR AND
REHABILITATION (SHR! R. K. KHA-
DILKAR): (a) to (c). The Ministry of Lab-
our have no information on this subject,

Assessment of Working of Rebabilitation
Industries Corporation .

2461. SHRI K, MALLANNA : Wiil
the Minister of LABOUR AND REHABIL!-
TATION be pleased to state :

(a) whelher Government of India have
made any assessment in regard to the wer-
king of rehabilitation industries Corposa-
tion, Calcutta during the last three years;

(b) whether this Corporation has beén
running at a m, if so. the reasons thereof
nnd

© the step! taken by Gowmmem to
improve the dmwhcks 1 - .

THE MINISTER OF 1/BOUR AND'.
xammumnou (BHRI RIK mumu.—
mm) (a) Yu. Sm -

takancmr from.; mﬂmmt?
afWot M B minl a8 -





